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(ii) that revision of minimum wages
should be undertaken a little more
frequently.

(iii) that enforcement machinery in
the case of agriculture, should be
strengthened and in addition, the assis-
tance of Revenue and Panchayat Offi-
cials should be secured.

PROCUREMENT PRICE OF WHEAT AND
RICE

*342, SHRI K. N. PANDEY: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether it is a fact that State
Governments have suggested higher
procurement price for wheat and rice
for the coming season; and

() if so,

thereto?

Government’s reaction

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LLOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) No
such suggestion has been received for
the coming scason.

(b) Does not arise.

ProbucTioN OF FOODGRAINS

*343. SHRI M. L. SONDHI : Will
the Minister of FOOD & AGRICUL-
TURE be pleased to state :

(a) whether it is a fact that only 20
per cent of funds available for agricul-
ture are spent for improving the yield
of foodgrains; and

(b) if so, the steps taken to revise
planning at different stages to secure
more yield of foodgrains ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) and (b).
No precise data is available regarding
the percentage of funds spent for im-
proving the yield of foodgrains out of

Written Answers PHALGUNA 10, 1889 (SAKA)

618

Written Answers

the amounts meant for agricultural de-
velopment. Foodgrains  account of
about three fourths of the gross cultivat-
ed area and two thirds of the total value
of output of principal crops. It s,
therefore, expected that the bulk of the
funds allocated for agriculture is utilised
for improving the yield of foodgrains.
Moreover, under the new strategy for
Agricultural Development, special em-
phasis is being laid on increasing the
production of foodgrains as part of the
high yielding varieties programme.

SuBsIDY ON PESTICIDES

*344. SHRI E. K. NAYANAR :
SHRI A. K. GOPALAN :
SHRI K, RAMANI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether Government propose (O
subsidise pesticides;

(b) if so, the reasons therefor; and
(c) its effect on their prices?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE) : (a) There is
no proposal under consideration for a
general subsidy on pesticides.

(b) and (c). Do not arise.

ELECTRONIC COMPUTORS

*345, SHRI DEIVEEKAN : Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that the intro-
duction of Electronic Computors will
lead to increased industrial unrest
among workers and labourers;

(b) if so, whether this will lead to in-
creased problem of unemployment; and

(c) the steps which are being taken
to see that their installation does not
effect unemployment problem ?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI) :
(a) There has been some and
agitation against the introduction of elec-
tronic computors.

(b) and (c). Government’s policy in
this regard has been that the introduc-
tion of such electronic devices should
be selective and consistent with the so-
cial good, that there should be no conse-
quential retrenchment and that the pro-
cedure on rationalisation evolved at the
15th Session of the Indian Labour Con-
ference should be followed in all such
Cases.
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REHABILITATION OF DISPLACED PERSONS
FROM PAK-OCCUPIED AREA OF JAMMU
AND KASHMIR

*347. SHRI BALRAJ MADHOK -
Will the Minister of LABOUR AND
REHABILITATION be pleased 1o
state :

(a) whether it is a fact that displaced
persons from Pak-occupied arcas of
Jammu and Kashmir have so far been
treated on a different footing on the plea
that that area may be recovered some
day;

(b) whether it is also a fact that a
part of that area including Mirpur Town
has been submerged in water as a resull
of Mangla Dam; and

(¢) if so, whether Government pro-
pose to consider the question of displac-
ed persons from Pak held Kashmir de
nove and give them the same treatment
in the matter of rchabilitation as was
given to the displaced persons from  the
West Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI D. R, CHAVAN) : (a) and
(c). For purposes of rehabilitation, that
is, in the matter of grant of loans, trans-
fer of pool propertics and remission of
rent and interest, no distinction has becn
made in the treatment accorded to mig-
rants from the Pak-occupied area of
Jammu and Kashmir State and the dis-
placed person from West Pakistan,

In view of the legal and constitutional
position in respect of the lands in the
Pak-held area of Jammu & Kashmir
State claims from Jammu & Kashmir
migrants were not invited, and compen-
sation in terms of the value of the pro-
perties abandoned, was not paid. How-
ever, the migrants are paid rehabilita-
tion assistance in the form of ex-gratia
grant.

(b) Yes, according to reports reach-
ing the Government of India,





